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cues have been, challmed and punish­
ment meted out during 1986 Vid 1987 
so far; and

(b) the names of the States whore 
illicit traffic in opium is carried on 
mostly and the steps Government 
proposed to take to prevent its smuggl­
ing?

The Minister of Finance (Shri T. I .  
Krlshnamachari): (a) A  statement is 
placed on the Table of the House. 
[See Appendix II, annexure No. 34.]

(b) The States where illicit traffic 
in opium iq carried on mostly are the 
opium growing States of Madhya 
Pradesh, Rajasthan and Uttar Pradesh 
and the State of Punjab.

Various steps including strengthen­
ing of preventive staff in the opium 
growing areas as well as at Customs 
borders are being taken to prevent 
such smuggling.
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Income Tax on Biata 'D a iM M  
faaaUtaf

SIT. Shri N. B. MMd w r ; H D
the Minister of Finance be pleased to. 
state fhe total amount of income tax 
collected from the Hindu Undivided 
Families in fhe year 1956-877 

The MiaJW*r of Ftaampe (8krl T* T. 
Krishnamaohari): Figures ot collec­
tions of Income-tax are not tabulated 
according to the status of the 
assessees. However, the amount 
tax demanded from Hindu Undivided 
Families in 1959-56 is Rs. 12,02,98,6071-. 
The figures for 1996-57 are not yet 
available. They will be laid on the 
table of the House as soon as this 
figures are ready.

RE REPORT OF COMMISSIONER 
FOR SCHEDULED CASTES AND 
SCHEDULED TRIBES.

Shri Jaipal Singh (Ranchi West— 
Reserved—Sch. Tribes): Before you
proceed, Sir, may I rise on a point of 
clarification from the hon. Home 
Minister He said just now that if 
copies are available, then, new Mem­
bers of Parliament may be supplied 
with the Fifth Report for discussion. 
I do humbly submit that there cannot 
be a discussion if only one copy is 
available m the library. We should 
make it a point that new Members at 
least should be supplied with a copy 
of the Report

Mr. Deputy-Speaker: I hope they 
will be made available.

12 hrs.
PAPERS LAID ON THE TABLE

R e p o r t  o f  I n d ia n  D e l e g a t i o n  o n  
T enth  W orld H ealth  A sse m b ly

The Minister of Health (Shri Kar-
marluur): Sir, I beg to lay on the 
Table a eopy of the Report of the 
Indian Delegation on the Tenth World 
Health Assembly held in Geneva in 
May, 1957. [Placed in Library. See 
No. 3-154/57].




